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Pivate Secretay o Wow'hle M Wattee Navesh Kintae CGhandravansht, 1Hgh Gourt of Chhattisgarh, Bilaspur for
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Private Sestetnnt o Hon e M ustiee Doepale Kanar Tiward, High Cout ol ChbatUsgarh, I3ilaspur for information of
s Londshup

Friate Sectetany o HonBle My dnstice Sachin Stagh Rajput, gh Count of Chhattisgorh, Bilaspur for information of
T b ondatig

Py ate Seaetany o Hon'hle My, Tastiee Rakesh Molan Pandey, Uigh Court of Chhattisgarh, Bilagpur for information of
hin 1 ondship

Private Secebiy o Hon e M stiee Radbakishan Agrawal, High Court of GhlatUsgarh, Bilaspur for information of
his 1 ondship

Puvate Sectetary (o Hon'hle My, Justiee Sawjay Kuamat Jatswal, High Court of Chatisgarh, Bilaspur for information of
tus T ondship.

Private Secretaty o Hon'hle My dustiee Ravindea Kumar Agrawal, High Court of Chhattisgarh, Bilaspur for information
o tus Londship

Pivate Secretay o Ton'ble My, Justtee Arvind Kumar Verma, High Court of Chhattisgarh, Bilaspur for information of
his 1 owedship

Private Secretary 1o Hon'ble Mi Justice Bibhu Datta Gury, High Court of Chhattisgarh, Bilaspur for information of his
L onship

Private Secretary 1 Hon'ble My Justice Amitendra Kishore Prasad, High Court of Chhattlsgarh, Bilaspur for information
o s Londshyy

Private Secretay (o the Registiae General, High Court of Chlattisgarh, Bilaspur for informalion.

Steno 1o Reptstrar (Vigilanee and 1857 Judiclal/ S&A Cell/ Computerizaton) High Court of Chhatusgarh, Bilaspur for
kLN,

Pivector, Cliattisgarh State Judiclal Academy, High Court of Chhattisgarh, Bilaspur for information.

Principal Secretary, Law & Lepislative Alfaits Department, Government of Chhattisgarh, Mantralaya, Mahanadi
Fhavean, Atal Nagar, Nava Raipur (Chhattsgarh).

Phe Pvinctpal District & Sesstons hudge, Bastar al Jagdalpur/ Bllaspur/ Durg/ Rulgark/ Raipur/ Rajnandgaon/ Dakshin
Rastar at Dantewar/ JanjpisChiampa/ Dhamtarl/ Korba/ Mahasamund/ Kabirdham(I<awardha)/ Utlar Bastar (Kanker)
Iortya (Batkunthpur) Jashpur? Balod/ Bemetara/ Kondagaon/ Surajpur/ Surguja at Ambikapur/ Baloda-Bazar/ Mungeli/
Bahampur 4t Ramanujgani fov information.

Phe Drincipal Judgesdudge, Family Court, Bastar at Jagdalpw Bilaspur/ Durg/ Ralgarh/ Raipur/ Rajnandgaon/ Janjgir-
Chawpa/ Dhamtard? Korba/ Mahasamund/ Kabirdham (Kawardha)/ Uttar Bastar (Kanker)/ Koriya (Baikunthpur)/
Jashpwr Balod/ Bemetaa/ Kondagaon/ Surajpur/ Sarguja at Ambikapu/ Baloda-Bazar/ Mungeli/ Dantewada for
information.

Commerctal Court, Sector=19, Kotara Bhantha, Naya Ratpur, C.G. 492101 for information.

The President, Chhattisgarh State Industtal Court, Near Ghadi Chowk, Raipur with a request to circulate all the
Presiding Officers ol the Labour Courts fov informatlon.

Registrar Ministerlal (C.8.0.AVigilance and 1&E), High Gourt of Chhattisgavh, Bllaspur for information.

Additional Registear (Judictal/ DLE&ETCLSC Adm.), High Court of Chhautisgarh, Bilaspur for information.

All Joint Registrar, High Cowrt of Chhatdsgarh, Bilaspur for Information,

Officer on Special Duty-cum-Central Project Coordinator, E-Courts Misslon Mode Project, High Court of Chhattisgarh

fur information,

All Additional Registear (M), High Court of Chhattisgarh, Bilaspur for informatlon,

Member Secretary, Chhattisgarh State Lepal Services Authority, Old High Court Building, Bilaspur for information.

All Deputy Regiswar, High Court of Chhattlsgach, Bilaspur for information.

Library, High Court of Chhattisgarh, Bllaspur for Informaltion,

Cowrt Manager, High Court ol Chhattlsgach, Bilaspur for information,

In-Charge, NIC High Court Computer Coll, Migh Court of Chhatusgarh, Bllaspur with a direction to upload in the
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(Maneesh Kumar Thakur
Registrar General
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The High Court of Chhattisgarh, Bilaspur hereby makes the foliowing
amendments in the Chhattisgarh Inspection of Subordinate Courts (by the Portfolio

Judge) Rules, 2015, which shall come into force with immediate effect :-

AMENDMENTS

I. The word 'Subordinate’ wherever the occur, the word
"District” shall be substituted.

2. In Rule 5 (a) after the word 'carried out at any time', the
word "after the approval of Hon'ble the Chief Justice" shall

be inserted.

By order of Hon'ble the High Court

(Maneesh Kumar Thakur)
Registrar General



